
 

IN THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 200/2014  

IN 

(IA NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)  

 

 

M. C. MEHTA             …APPLICANT 

 VERSUS  

UNION OF INDIA & ORS.              …RESPONDENTS 

 

INDEX 

S.N

O 

PARTICULARS PAGE 

NO. 

1.  COMPLIANCE REPORT FILED ON DISTRICT 

MAGISTRATE KANPUR NAGAR, U.P. IN COMPLIANCE TO 

THE ORDER DATED 20.01.2025 ALONGWITH THE 

SUPPORTING AFFIDAVIT. 

 

2.  ANNEXURE-1. 

Letters of the Project Manager, GPCU, UP Jal Nigam (Rural), 

Kanpur Nagar (Letter No. 123/W-24/14, dated 30.01.2025) and 

the Executive Engineer, Construction Division-I, U.P. Jal 

Nigam (Urban), Kanpur (Letter No. 31/W-10/02, dated 

30.01.2025). 

 

3.  ANNEXURE-2. 

Document detailing the bioremediation measures undertaken by 

the Government of Uttar Pradesh for sewage treatment in 

untapped drains, along with third-party analysis protocols 

 

1

39674

3-29

30-39

40



(CSIR-IITR, Lucknow / NABL-accredited labs). 

4.  ANNEXURE-3. 

Letters of the Regional Officer, U.P. Pollution Control Board 

(UPPCB), Kanpur (Letter No. 2215/Sa-26/25, dated 

29.01.2025). 

 

5.  ANNEXURE-4. 

Letter of the Municipal Commissioner, Kanpur Nagar (Letter 

No. D/2964/N.Aa./Pro/24-25, dated 31.01.2025). 

 

6.  ANNEXURE-5. 

Letter of the District Mining Officer, Kanpur Nagar (Letter 

No. 61S/Tees-Upkhanij/2025, dated 30.01.2025). 

 

7.  ANNEXURE-6. 

Letter of the Executive Engineer, Irrigation Department, Kanpur Nagar 

(Letter No. 389/K.PRA.NI.G.N.KA/NGT, dated 30.01.2025). 

 

 

Through 

 

Date: 09.02.2025                        

Place: New Delhi 

PRIYANKA SWAMI 

ADVOCATE 

Counsel for STATE, Uttar Pradesh 

F-13, JANGPURA, NEW DELHI 110014 

E-mail:advpriyankaswami@gmail.com 

 

 

2

39675

mailto:advpriyankaswami@gmail.com
41-47

48-52

53-54

55



IN THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 200/2014  

IN 

(IA NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)  

 

 

M. C. MEHTA             …APPLICANT 

 VERSUS  

UNION OF INDIA & ORS.              …RESPONDENTS 

 

COMPLIANCE REPORT ON BEHALF OF DISTRICT MAGISTRATE 

KANPUR NAGAR, U.P. IN COMPLIANCE TO THE ORDER DATED 

20.01.2025 ALONGWITH THE SUPPORTING AFFIDAVIT. 

MOST RESPECTFULLY SHOWETH 

1. That in the matter of Original Application No. 200/2014 (I.A. No. 340/2022, MA. 

Nos.872/2018, 875/2014 & 480/2018), the Hon’ble National Green Tribunal 

(NGT) passed an order on 20.01.2025 directing the State of Uttar Pradesh to 

provide comprehensive timelines and status reports regarding the tapping of drains, 

setting up of Sewage Treatment Plants (STPs), and ensuring that no untreated 

sewage is discharged into rivers. The Hon’ble Tribunal further instructed the Chief 

Secretary, State of UP, to file an affidavit with specific tabulated details and also 

sought responses for multiple districts, including Kanpur Nagar. The relevant 

excerpts are as follows: 

 

“…7. Learned Counsel for the applicant referring to Annexure-2 of the rep 

ort of CPCB has submitted that several untapped drains exist in different 

cities and, therefore, the State mtist disclose the timeline for tapping these 
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drains and for setting up the STPs for treating the sewage from these drains. 

Hence, we require the ChiefSecretary, State of UP to file the affidavit 

disclosing the information relating to each of the drains in different districts, 

sewage generated from it, the STP to which it is proposed to be connected, 

the timeline for making the STP functional, funds which are available, 

identification and allotment of land for setting up the STP. Let this 

information be provided in the following tabulated form.-" 

Nam

e of 

Drai

n 

District/To

wn 

Tapped 

or 

Untapp

ed 

Quantit

y of 

Sewage 

dischar

ge from 

the 

Drain 

(MLD) 

STP/ 

STP to 

which 

the 

drain is 

propose

d to be 

connect

ed after 

tapping 

LAN

D/ 

Status 

of 

Land 

allotte

d for 

STP 

FUND

/ 

Status 

of 

funds 

provide

d for 

the 

STP 

Timeline 

for 

making 

the STP 

function

al 

Timeline 

for 

Completi

ng the 

househol

d 

connectivi

ty to that 

STP 

2. Though, an affidavit on behalf of the ChiefSecretary, State of UP in 

pursuance to the order dated 06.11.2024 has been filed but above details 

relating to the drains have not been disclosed. 

3. Learned AAG appearing for the State of UP submits that information has 

been collected, and ground verification of the information concerning the 

drains and therr trapping and discharge of untreated sewage in the river is 

under verification. 

4. Learned Counsel for the applicant submits that she has filed submissions 

on 18.01.2025. Submissions have not come on record. She has submitted 

that in the said submissions it has been disclosed that in the year 2024, there 

was zero progress in all the districts of the State of UP with respect to 
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sewage treatment, bio-medical waste, municipal solid waste, legacy waste, 

industries versus hazardous waste. She submits that a copy thereof has been 

supplied to Counsel for the State of UP who will have an opportunity to 

response to the same within two weeks. 

5. Learned Counsel for the applicant has also submitted that atleast for 

districts Kanpu r Nagar, Fatehpur, Varanasi, Mirzapur, Ghazipur, Balia, 

Sambhal, Meerut and Baghpat, Chandauli, State of UP should file response 

as directed by order dated 06.11.2024 and disclose the com ylete details 

relating to existing drains their tayying7untayying STPS treating the 

discharge from these drains and discharge of untreated sewage in the river 

from the drains. Let this affidavit be filed by the State of UP within a period 

of two weeks. 

6. Having regard to the issue involved in the matter the Head of the UP 

State Ganga Committee is directed to remain virtually present to assist the 

Tribunal on the next date of hearing. 

7. List on 17.02.2025.” 

 

STATUS OF DRAINS, TAPPING STATUS, SEWAGE TREATMENT 

PLANTS 

2. It is pertinent to note that the Project Manager, GPCU, UP Jai Nigam (Rural), 

Kanpur Nagar (vide Letter no. 123/W-24/14, dated 30.01.2025) and Executive 

Engineer, Construction Division-I, U.P. Jai Nigam (Urban), Kanpur (vide 

letter no. 31/W-10/02, dated 30.01.2025) have informed that the status of 

tapped/untapped/partially tapped drains and sewage treatment plants (STPs), along 

with details such as each STP’s catchment area, network area, and sewer line 
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household connectivity, is summarized in tabular form (below). The letters of 

UPJN (Rural & Urban) are filed herewith and marked as Annexure No. 1. 

 

STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS 

3. Below is the complete tabular data enumerating each drain in Kanpur Nagar 

(both Ganga and Pandu sides), specifying whether it is tapped, untapped, or 

partially tapped. The table also includes the quantity of sewage discharge in MLD, 

the STP connection (if any), the timeline, and land/funding details (where 

applicable). 

S.N

o 

Name of 

Drain 

Distri

ct/ 

Town 

Tapped 

or 

Untapp

ed 

Quanti

ty of 

Sewage 

dischar

ge 

from 

the 

Drain 

(MLD) 

STP/ STP 

to which 

the drain 

is 

proposed 

to be 

connected 

after 

tapping 

LAND/ 

Status of 

Land 

allotted 

for STP 

FUND/ 

Status of 

funds 

provided 

for the 

STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completi

ng the 

househol

d 

connectiv

ity to 

that STP 

A 

GANG

A       

DRA 

INS- 

       ----- 

1 
Permiya 

Drain Kanpur Tapped 6.38 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

2 

Sisamau 

Drain 

(A+B) 
Kanpur Tapped 140.00 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

3 
Tefco 

Drain Kanpur Tapped 0.43 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 
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S.N

o 

Name of 

Drain 

Distri

ct/ 

Town 

Tapped 

or 

Untapp

ed 

Quanti

ty of 

Sewage 

dischar

ge 

from 

the 

Drain 

(MLD) 

STP/ STP 

to which 

the drain 

is 

proposed 

to be 

connected 

after 

tapping 

LAND/ 

Status of 

Land 

allotted 

for STP 

FUND/ 

Status of 

funds 

provided 

for the 

STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completi

ng the 

househol

d 

connectiv

ity to 

that STP 

4 
Parmat 

Drain Kanpur Tapped 1.78 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

5 
Muir Mill 

Drain Kanpur Tapped 6.50 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

6 

Police 

Line 

Drain 

Kanpur Tapped 0.79 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

7 Jail Drain Kanpur Tapped 1.22 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

8 

Guptar 

Ghat 

Drain 
Kanpur Tapped 2.38 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

9 

Sheetla 

Bazar 

Drain 

(Bangali 

ghat 

Drain) 

Kanpur Tapped 5.75 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

10 Budhiya Kanpur Tapped 2.34 Discharge Commision Commisio Commisio ----- 

7
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S.N

o 

Name of 

Drain 

Distri

ct/ 

Town 

Tapped 

or 

Untapp

ed 

Quanti

ty of 

Sewage 

dischar

ge 

from 

the 

Drain 

(MLD) 

STP/ STP 

to which 

the drain 

is 

proposed 

to be 

connected 

after 

tapping 

LAND/ 

Status of 

Land 

allotted 

for STP 

FUND/ 

Status of 

funds 

provided 

for the 

STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completi

ng the 

househol

d 

connectiv

ity to 

that STP 

Ghat 

Drain 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

ed STP 

under 

O&M 

ned STP 

under 

O&M 

ned STP 

under 

O&M 

11 
Wazidpur 

Drain Kanpur Tapped 7.68 

Discharge 

goes to 130 

& 43 MLD 

STP 

Jajmau(Exis

ting STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

12 

Rameshwa

r ghat 

Drain 
Kanpur 

Untappe

d 
2.94 

To be 

tapped to 

130 + 43 

MLD STP, 

Jajmau 

(Existing 

STP)DPR 

for tapping 

the drains 

submitted 

for approval 

under 

Namami 

Gange 

Programme. 

At present 

Bio 

remediation 

at these 

drains is 

done by 

Kanpur 

Nagar 

Nigam. 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

13 
Rani ghat 

Drain Kanpur 
Untappe

d 
2.39 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

14 
Gola ghat 

Drain Kanpur 
Untappe

d 
1.79 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

15 

Satti 

Chaura 

Drain 
Kanpur 

Untappe

d 
1.37 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

16 
Maiskar 

Drain Kanpur 
Untappe

d 
1.10 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

17 
Dabka 

Drain Kanpur 
Untappe

d 
2.14 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

18 
Air force 

Drain 
Kanpur 

Tapping 

not 
0.00 

Storm Water 

Drain 

Not to be 

tapped 
Not to be Not to be ----- 
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S.N

o 

Name of 

Drain 

Distri

ct/ 

Town 

Tapped 

or 

Untapp

ed 

Quanti

ty of 

Sewage 

dischar

ge 

from 

the 

Drain 

(MLD) 

STP/ STP 

to which 

the drain 

is 

proposed 

to be 

connected 

after 

tapping 

LAND/ 

Status of 

Land 

allotted 

for STP 

FUND/ 

Status of 

funds 

provided 

for the 

STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completi

ng the 

househol

d 

connectiv

ity to 

that STP 

required tapped tapped 

19 

Luv-

Kush 

Drain 

Kanpur 
Tapping 

not 

required 
- 

Treated 

through 

nature based 

solutions 

methodolog

y based on 

constructed 

wetlands 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

 

20 
Bhunni 

Nala 
Kanpur 

Tapping 

not 

required 
- 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

 

21 
Peshwa 

Nala 
Kanpur 

Tapping 

not 

required 
- 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

 

22 
Brahama

wat Ghat 
Kanpur 

Tapping 

not 

required 
- 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

 

23 

Laxman 

Ghat 

Drain 

Kanpur 
Tapping 

not 

required 
- 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

Nature 

Based 

Solution: 

Constructe

d Wetland 

 

24 

Kalwari 

Ghat 

Drain 

Kanpur 

Tapping 

not 

required 
- 

Nature 

Based 

Solution: 

Constructe

Nature 

Based 

Solution: 

Constructe

Nature 

Based 

Solution: 

Constructe

 

9

39682



S.N

o 

Name of 

Drain 

Distri

ct/ 

Town 

Tapped 

or 

Untapp

ed 

Quanti

ty of 

Sewage 

dischar

ge 

from 

the 

Drain 

(MLD) 

STP/ STP 

to which 

the drain 

is 

proposed 

to be 

connected 

after 

tapping 

LAND/ 

Status of 

Land 

allotted 

for STP 

FUND/ 

Status of 

funds 

provided 

for the 

STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completi

ng the 

househol

d 

connectiv

ity to 

that STP 

d Wetland d Wetland d Wetland 

B PANDU Drains 

25 
COD 

Drain 
Kanpur Tapped 8.81 

Discharge 

goes to 210 

MLD STP 

Bingawan 

(Existing 

STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

26 

Panki 

Drain 

(Thermal 

power A) 

Kanpur Tapped 5.50 

Discharge 

goes to 30 

MLD STP 

Panka 

(Existing 

STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

27 

Panki 

Drain 

(Thermal 

power B) 

Kanpur Tapped 7.50 

Discharge 

goes to 30 

MLD STP 

Panka 

(Existing 

STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

28 ICI Drain Kanpur Tapped 9.50 

Discharge 

goes to 30 

MLD STP 

Panka 

(Existing 

STP) 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

29 
Ganda 

Drain 
Kanpur 

Partially 

Tapped 
42.93 

210 MLD 

STP 

Bingawan 

(Existing 

STP) 

DPR for 

complete 

tapping the 

drains 

submitted 

for approval 

Commision

ed STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

30 

Halwa 

Khanda 

Drain 

Kanpur 
Partially 

Tapped 
15.02 

DPR for 

complete 

tapping of 

the drains 

submitted 

for 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 
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S.N

o 

Name of 

Drain 

Distri

ct/ 

Town 

Tapped 

or 

Untapp

ed 

Quanti

ty of 

Sewage 

dischar

ge 

from 

the 

Drain 

(MLD) 

STP/ STP 

to which 

the drain 

is 

proposed 

to be 

connected 

after 

tapping 

LAND/ 

Status of 

Land 

allotted 

for STP 

FUND/ 

Status of 

funds 

provided 

for the 

STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completi

ng the 

househol

d 

connectiv

ity to 

that STP 

under 

Namami 

Gange 

Programme. 

approval 

under 

Namami 

Gange 

Programme 

31 
Arra 

Drain 
Kanpur 

Untappe

d 
5.00 

210 MLD 

STP 

Bingawan 

(Existing 

STP) DPR 

for tapping 

the drains 

submitted 

for approval 

under 

Namami 

Gange 

Programme 

At present 

Bioremediat

ion at these 

drains is 

done by 

Kanpur 

Nagar 

Nigam. 

Commissio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

32 
Sagarpuri 

Drain 
Kanpur 

Untappe

d 
3.00 

Commissio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

33 
Pipauri 

Drain 
Kanpur 

Untappe

d 
1.50  

Commissio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

Commisio

ned STP 

under 

O&M 

----- 

(Elaboration: The above table shows that most drains leading to the Ganga and 

Pandu rivers in Kanpur Nagar are tapped, with only a few remaining untapped or 

partially tapped. One drain, Air Force Drain, is classified as “Not to be tapped” as 

it is a purely rain-fed or storm drain. The STPs referenced in the table [e.g., 130 & 
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43 MLD STP at Jajmau, 210 MLD STP at Bingawan, etc.] are operational except 

for certain expansions noted under the Namami Gange Programme.) 

 

SUMMARY OF TAPPING STATUS 

4. Below is a summarized overview of the number of drains, their tapping status, and 

the corresponding sewage loads (in MLD). This also accounts for the quantum 

of sewage treated from partially tapped drains, which means that untreated 

sewage from partially tapped drains is also included in the “untreated” 

category in order to present an accurate picture: 

S.N

o 
Total 

Tappe

d 

Partiall

y 

Tapped 

Total 

Treated 

Sewage 

of 

partiall

y 

tapped 

drain 

(MLD) 

Untappe

d 

Total 

Sewage 

Generatio

n (MLD) 

Total 

Treate

d 

(MLD) 

Total 

Untreate

d Sewage 

(MLD) 

Remark

s 

1 

Ganga 

Drains 

(No.s) 

Discharg

e (MLD) 

= 18 

(186.98) 

11 

drains, 

175.25 

MLD 

– – 

6 drains, 

11.73 

MLD  

426 373.43 52.57 

01 Drain 

Not to be 

tapped 

(Air 

Force 

drain). (It 

is a rainy 

drain 

called Air 

Force 

drain) 

2 

Pandu 

Drains 

(No.s) 

Discharg

e (MLD) 

= 8 

(98.76) 

3 drains, 

31.31 

MLD 

2 drains 26.61 

3 drains, 

57.95 

MLD 

(Elaboration: This table reflects that Kanpur Nagar’s total sewage generation 

stands at 426 MLD, of which 373.43 MLD is treated, leaving 52.57 MLD 

untreated. Partially tapped drains have a portion of flow already going to STPs, but 

the remainder is still untreated.) 

12

39685



 
 

BIOREMEDIATION IN UNTAPPED DRAINS 

 

5. That Anoxic Bioremediation (hereinafter referred to as “ABR”) constitutes an 

innovative, in-situ wastewater treatment technology relying upon the controlled 

introduction of strict anaerobic and facultative bacteria. These microorganisms 

utilize nitrates (NO₃⁻) inherent in the wastewater as their primary oxygen source, 

thereby negating the need for mechanical aeration and fulfilling legal mandates 

for environmentally sound waste management. By virtue of such biological 

processes, ABR significantly reduces Biochemical Oxygen Demand (BOD) and 

Total Suspended Solids (TSS), while also suppressing the release of hydrogen 

sulfide (H₂S). In so doing, ABR has been effectively deployed in the treatment of 

both domestic sewage and industrial (food-based) effluents, ensuring compliance 

with the regulatory standards promulgated by the Central Pollution Control Board 

(CPCB), State Pollution Control Boards, and the National Green Tribunal (NGT). 

 

6. That bioremediation, in broader terms, harnesses naturally occurring 

microorganisms to degrade, convert, and detoxify pollutants in soil and water. 

Recognizing that domestic, industrial, and agricultural discharges often inundate 

waterbodies with organic matter, oil/grease, and excess nutrients—thereby 

diminishing dissolved oxygen (DO) levels—ABR seeks to restore ecological 

stability through the judicious introduction of a specialized bio-consortium. In the 

District River 

No of Drains 

mentioned in 

CPCPB report

Discharg

e (MLD)

BOD 

Load 

(TPD)

Tapped Drains 

Interim 

Measure

s 

Adopted 

Domestic Mixed Remarks

Kanpur 23 175.76 5.14 13 10 18 5

As per DGC 24 186.98 5.18 11 12 23 0
One storm water 

drain

As per CPCB 9 78.64 5.28 5 2 2 7

As per DGC 9 98.76 5.42 4 6 9 0

Total as per CPCB 32 254.4 10.42 18 12 20 12

Total aS per DGC 33 285.74 10.60 15 18 32 0
One storm water 

drain

Ganga

Pandu
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context of statutory obligations, this approach is particularly beneficial, given that 

it addresses primary pollutants (e.g., BOD, COD, TSS) and mitigates nuisance 

factors such as foul odors from hydrogen sulfide. The baseline data collection, as 

outlined below, ensures that treatment protocols remain fully aligned with 

prevailing environmental regulations: 

7. Activity 8. Action / Requirement 

9. Topographical Survey 

10. Identify drain inlets and polluted segments to inform 

dosing points 

11. Flow and Quality 

Analysis 

12. Collect samples to measure BOD, COD, TSS, and 

nutrient levels 

13. Drain Cleaning 

14. Remove floating debris and solid waste for 

unobstructed water flow 

 

7. That upon completion of these preliminary measures, ABR is administered via two 

distinct Dosing Stages, each designed to uphold public health and environmental 

protection statutes: 

15. Dosing Stage 
16. Dosage 

(ppm) 

17. Duration / Purpose 

18. Stabilization 19. 3–4 ppm 

20. 15–20 days; accommodates initial bacterial die-off 

and acclimatizes the microbial community to site-

specific conditions. 

21. Maintenance 22. 1–2 ppm 

23. Continuous; sustains the established bacterial 

colonies, ensuring long-term pollutant reduction. 
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8. During the Stabilization Stage, a higher dosage compensates for potential bacterial 

mortality, thus fostering a robust microbial population. Subsequently, in the 

Maintenance Stage, lower dosing levels are sufficient to uphold ongoing pollutant 

degradation, consistent with prescribed effluent norms. 

 

9. That the overarching objective of ABR, as mandated by regulatory frameworks, is 

to reduce BOD (to ≤30 mg/L or ≥40% reduction), COD (≤250 mg/L or similarly 

reduced), TSS (≤100 mg/L), and to maintain pH between 5.5 and 9.0. In furtherance 

of these goals, Thiobacillus denitrificans—a constituent microorganism—facilitates 

denitrification by converting nitrates (NO₃⁻) into nitrogen gas (N₂), thus mitigating 

nutrient overload and minimizing algal blooms. This synergy of microbial activity 

ensures the curtailment of malodors while simultaneously enhancing water quality. 

 

10. That, in conclusion, the ABR process not only meets statutory requirements for 

effluent discharge but also fosters a self-sustaining ecological balance by 

integrating seamlessly with native microorganisms. Through periodic monitoring of 

core parameters (including BOD, COD, TSS, pH, DO, and temperature), project 

stakeholders can verify continual compliance with guidelines issued by the CPCB, 

State Pollution Control Boards, and the NGT. Accordingly, ABR offers a robust, 

legally compliant, and cost-effective remedy for the persistent challenges posed by 

sewage and industrial wastewater, thereby safeguarding environmental integrity and 

public welfare. 

 

11. That it is respectfully submitted that the Municipal Commissioner (vide letter No. 

D/2954/N.Aa./Pro/24-25, dated 28.01.2025) has informed that in pursuance of the 

directions of this Hon'ble Tribunal, the Government of Uttar Pradesh has 

undertaken measures for sewage treatment using bioremediation in seven (7) 
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untapped drains flowing into the Ganga (namely: Rani Ghat Nala, Golaghat Nala, 

Rameshwar Ghat Nala, Maskar Ghat Nala, Dabka Nala, Parmiya Nala, and 

Guptar Ghat Nala) and six (6) untapped drains flowing into the River Pandu, 

which is a tributary of the Ganga (namely: Halwakhanda Nala, Panki Nala, 

Ganda Nala, Arra Nala, Sagarpuri Nala, Pipori Nala). Through tender-

appointed agencies, the work of sewage treatment is conducted using the 

bioremediation method, and recognized expert laboratories (such as CSIR-IITR, 

Lucknow, or other NABL-accredited facilities) carry out third-party analyses of 

post-treatment water quality. A copy of the document detailing the measures 

undertaken for bioremediation, including third-party analysis protocols by CSIR-

IITR/NABL-accredited labs, is filed herewith and marked as ANNEXURE 2. 

 

STATUS OF SEWAGE TREATMENT PLANTS IN KANPUR NAGAR 

District: Kanpur Nagar 

• Sewage Generated: 426 MLD 

• Sewage Treated (currently): 373.43 MLD (87.65 %) 

• Not Tapped/Untreated: 52.57 MLD (12.34 %) 

(Elaboration: There are six commissioned STPs in Kanpur Nagar with a designed 

capacity of 491 MLD, and one STP is under construction. The under-construction 

STP, once fully laid out with trunk sewer lines, will add 15 MLD capacity.) 

 

S.NO STP 
Capacity 

(MLD) 

Utilisation 

Capacity 

(MLD) 

Status (Operational/Not 

Operational/Under 

Construction) 

No. of 

Drains 

tapped 

in 

1 

Jajmau Old CETP (Using as 

STP for treatment of 27 MLD 

Sewage as on date 

08.08.2024, Because 09 MLD 

tannery effluent transfer into 

36 27 Operational 3 
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S.NO STP 
Capacity 

(MLD) 

Utilisation 

Capacity 

(MLD) 

Status (Operational/Not 

Operational/Under 

Construction) 

No. of 

Drains 

tapped 

in 

20 MLD CETP) 

2 Baniyapur STP 15 _ Non-Operational 1 

3 Jajmau STP 130 118 Operational 

11 

4 Jajmau STP 43 39 Operational 

5 Bingawan STP 210 135 Operational 3 

6 Sajari STP 42 24.43 Operational  

7 Panka STP 30 30 Operational 3 

 

STP'S CATCHMENT AREA, NETWORK AREA AND SEWER LINE 

HOUSEHOLD CONNECTIVITY IN KANPUR NAGAR 

12. The table below identifies the areas each STP covers (i.e., wards in Kanpur), along 

with data on the sewer network, catchment area, and household connections: 

STP Catchment Area 

S.No STP Laying STP Network Area STP Catchment Area 

1 
130 MLD 

Jajmau STP Nawab Ganj, Civil Line, Chunni 

Ganj, Jajmau etc. (Total Wards-34) 

Nawab Ganj, Civil Line, Chunni 

Ganj, Jajmau etc. (Total Wards-34) 
2 

43 MLD 

Jajmau STP 

3 

210 MLD 

Bingawan 

STP 

Tilak Nagar, Geeta Nagar, Shastri 

Nagar, Sisamau, Govind Nagar, 

Barra, Naubasta etc. (Total Wards-

58) 

Tilak Nagar, Geeta Nagar, Shastri 

Nagar, Sisamau, Govind Nagar, 

Barra, Naubasta etc. (Total Wards-

58) 

4 
42 MLD 

Sajari STP 

Chakeri, Shyam Nagar, Shanigawan, 

Delhi Sujanpur (Total Wards-4) 

Chakeri, Shyam Nagar, Shanigawan, 

Delhi Sujanpur (Total Wards-4) 

5 
30 MLD 

Panka STP 

Saraimita, Swaraj Nagar, Panki 

Gangaganj, etc. (Total Wards-3) 

Saraimita, Swaraj Nagar, Panki 

Gangaganj, etc. (Total Wards-3) 

Sewer Line Household (HH) connectivity 
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S.No STP 

Laying STP 

Network 

(Km) 

STP 

Catchment 

Area (SqKm) 

Sewer Line Household (HH) connectivity 

Total HH 

Connection 

(Nos) 

Completed 

HH 

Connection 

Remaining 

HH 

Connection 

1 
27 MLD 

STP Jajmau 

949 124 204000 194000 10000 2 
130 MLD 

STP Jajmau 

3 
43 MLD 

STP Jajmau 

4 

210 MLD 

STP 

Bingawan 

1306 198 239000 60000 179000 

5 
42 MLD 

STP Sajari 
831 15 32000 26000 6000 

6 
30 MLD 

STP Panka 
388 59 112854 15000 97854 

7 

15 MLD 

STP 

Baniyapur 

101 7 8146 0 8146 

 

 

 

COMPLIANCE STATUS OF STPS 

Monitoring of STPs 

13. That the Sewage Treatment Plants in Kanpur Nagar are being monitored by the 

Board (i.e., U.P. Pollution Control Board) through its Regional Office on a 

regular (weekly) basis. The STPs’ discharges are monitored for the parameters 

prescribed under the Environment (Protection) Act, 1986 (as amended). 

Inspections are carried out at different timings to ensure surprise inspections for 

effective monitoring. The STPs maintain logbooks for maintenance of records 

related to hourly discharges at the outlet (through the flow meter). These records 

and logbooks are examined by inspecting officials during inspections to monitor 

the functioning of the STP and also to check discharges during night time. 
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S.No. Status 
Compliance Status w.r.t Hon'ble NGT Vide 

order 30.04.2019 

Compliance Status w.r.t 

MoEF&CC norms dated 

13.10.2017 

1 Complying 0 

03 (130 MLD STP JAJMAU, 

42 MLD STP SAJARI, 30 

MLD STP PANKA) 

2 
Non- 

Complying 

06 (130 MLD STP JAJMAU, 42 MLD STP 

SAJARI, 30 MLD STP PAN KA, 43 MLD 

STP Jajmau, 36 MLD Old CETP (using as 

STP), 210 MLD Bingawan STP) 

03 (43 MLD STP Jajmau, 36 

MLD Old CETP (using as 

STP), 210 MLD Bingawan 

STP) 

 

Detailed STP Inspection Findings 

S.No. 
Name of 

STPs 

Treatment 

Technology 

Date of 

lnspeciton 

Operational/Non-

Operational 

Status 

Complying 

Status w.r.t 

Hon'ble NGT 

Vide order 

30.04.2019 

Complying 

Status w.r.t 

MoEF&CC 

norms dated 

13.10.2017 

1 

130 MLD 

Jajmau 

STP 

Activated 

Sludge 

Proces (ASP) 

21.01.2025 Operatiional 

Non-

complying 

TSS, BOD, 

COD & FC 

Complying 

pH, TSS, BOD 

& FC 

2 

43 MLD 

Jajmau 

STP 

ASP 21.01.2025 Operatiional 

Non-

complying 

TSS, BOD, 

COD & FC 

Non- 

complying 

BOD 

3 

36 MLD 

Old CETP 

(using as 

STP) 

UpSow 

Anaerobic 

Sludge 

Blanket 

(UASB) 

21.01.2025 Operatiional 

Non-

complying 

TSS, BOD, 

COD & FC 

Non- 

complying 

BOD & FC 

4 

210 MLD 

Bingawan 

STP 

(UAS B) 21.01.2025 Operational 

Non-

complying 

TSS, BOD, 

COD & FC 

Non- 

complying 

BOD & FC 

5 
42 MLD 

Sajari STP 
ASP 21.01.2025 Operational 

Non-

complying 

TSS, BOD & 

COD 

Complying 

pH, TSS, BOD 

& FC 

6 
30 MLD 

Panka STP 

Sequencing 

Batch 
21.01.2025 Operational 

Non-

complying 

Complying 

pH, TSS, BOD 
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S.No. 
Name of 

STPs 

Treatment 

Technology 

Date of 

lnspeciton 

Operational/Non-

Operational 

Status 

Complying 

Status w.r.t 

Hon'ble NGT 

Vide order 

30.04.2019 

Complying 

Status w.r.t 

MoEF&CC 

norms dated 

13.10.2017 

Reactor 

(SBR) 

TSS, BOD & 

COD 

& FC 

STP Standard 

Parameter Unit 
Hon'b1e NGT Vide order 

30.04.2019 

MoEF&CC norms dated 

13.10.2017 

pH – 5.5 — 9.0 5.5 — 9.0 

TSS mg/L 20 <100 

BOD mg/L 10 30 

COD mg/L 50 – 

FC MPN/100m1 230 <1000 

(The letters of Regional Officer UPPCB Kanpur vide letter No. 2215/Sa-26/25, 

dated 29.01.2025 is filed herewith and marked as Annexure No. 3.) 

 

REPORT ON LEGACY WASTE STATUS IN KANPUR NAGAR 

14. That it is respectfully submitted that the Municipal Commissioner (vide letter No. 

D/2964/N.Aa./Pro/24-25, dated 31.01.2025) has submitted relevant information 

concerning legacy waste. On the basis of the "AV (Drone) Survey and 

Quantification" conducted by Municipal Corporation Kanpur (from the Indian 

Institute of Technology, IIT Kanpur) for assessment, a proposal of Rs. 48.43 crore 

for 100% disposal of 12.74.328.8 cubic metre legacy waste has been sent to the 

State Mission Director, Swachh Bharat Mission (Urban), State Mission Directorate 

through letter number D/2008/ozno/h/24-25 dated 27.12.2024. It is proposed to 

dispose of the remaining legacy waste upon the availability of desired funds from 

the government. The letter from Municipal Commissioner (No. 
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D/2964/N.Aa./Pro/24-25, dated 31.01.2025) is filed herewith and marked as 

Annexure No. — 4. 

District 
Muncipal Solid Waste 

(TPD) 
C&D Waste (TPD) Legacy Waste (TPD) 

 Annual 

Generation 
Treatment 

Annual 

Generation 
Treatment 

Total 

Quantity 

Treatment 

Quantity 

Kanpur 

Nagar 
493200.00 493200.00 46800.00 46800.00 1748937.00 574058.00 

 

(Elaboration: This data indicates an annual generation of 493,200 TPD of 

Municipal Solid Waste, all of which is reportedly treated, and 46,800 TPD of 

Construction & Demolition Waste, which is also treated in full. The total quantity 

of legacy waste is 1,748,937.00 TPD, with 574,058.00 TPD treated so far. The 

remainder is subject to new disposal strategies dependent on funds.) 

 

STATUS OF SOLID WASTE PROCESSING PLANT OPERATED BY 

KANPUR NAGAR NIGAM 

15. Below are details of the solid waste processing facilities in Kanpur Nagar Nigam: 

S.No. Plant Site Facilities Installed Capacity (TPD) 

1 

Swaraj nagar (PANKI 

BHAU SINGH) 

MRF 700 

2 
C & D 

PLANT 
100 

3 
SWM 

PLANT 
1500 

4 
Carcass 

Plant 

Meat Bone Meal - 12 MT/day and Tallow - 4 

MT/day using 100 dead animals. 

(Elaboration: The Municipal Corporation runs a Materials Recovery Facility with a 

capacity of 700 TPD, a C&D processing plant capable of handling 100 TPD, an 

SWM plant with 1500 TPD capacity, and a carcass processing plant that converts 

~100 dead animals per day into bone meal and tallow.) 
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REPORT OF MINING IN KANPUR NAGAR 

16. The letters of District Mining Officer, Kanpur Nagar (vide letter No. 61S/Tees- 

Upkhanij/2025, dated 30.01.2025), filed herewith and marked as Annexure No. 

5, indicate the following details on mining activities in Kanpur: 

District 
No. of 

Mines 
Nature of Mines 

Name & 

Address of 

Mining Lease 

Status of E 

nvironm 

ent 

Clearance 

by SEIAA 

Status of 

Consent to 

Operate 

(CTO) 

cerfificate 

Status of 

Mining acfiiities 

(Operafion/Not 

operational) 

Kanpur 

Nagar 
01 

Ordinary Sand 

Area- Area - Gram 

Katri, 

Taripathakpur, 

Tahsil Bilhaur, 

Kanpur Nagar 

Gata No. 12, 

Lagayat 57 Rakva 

22.00 Hect. 

Ganges River Pool 

Site 

M/s Anthra Site 

Infra Pvt Ltd. 

Diretor- Shri 

Ankit Sachan 

Vill-Katri, 

Taripathakpur 

Yes Yes 

operational 

Lease Period- Dt. 

02.06.2023 to 

01.06.2028) 

(Elaboration: The single operational mining lease for Ordinary Sand is under valid 

Environment Clearance and has a Consent to Operate certificate. The lease remains 

operational from 02.06.2023 until 01.06.2028.) 

 

REPORT OF REGULATION OF FLOOD PLAIN ZONE IN KANPUR 

NAGAR 

17. The letters of Executive Engineer, Irrigation Department, Kanpur Nagar (vide 

letter No. 389/K.PRA.NI.G.N.KA/NGT, dated 30.01.2025) is filed herewith and 

marked as Annexure No. — 6. The following tabulation summarizes the flood 

plain zone regulation and demarcation in Kanpur: 

Area / 

Towns 
River 

Flood Plain Zone 

Notification 
Demarcation 

Encroachment 

Removal Status 
Timeline 

Kanpur 

Nagar 
Ganga 

GO No. 164/2020/2031/20-

27-Si-4-07(NGT)/16TC 

570 No Dev. 

Zone Pillars; 

9800 cusec on 

30.01.2025. In urban 
– 
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Area / 

Towns 
River 

Flood Plain Zone 

Notification 
Demarcation 

Encroachment 

Removal Status 
Timeline 

dated 04.09.2020 (Govt. of 

UP) 

639 Reg. Zone area by Municipal 

Corp / Dev. Auth 

   
Pillars Installed; 

Sampling Points 

Ongoing 

  

Kanpur 

Nagar 
Pandu 

Letter No. 705 (30.01.2025) 

from Superintending 

Engineer, IInd Circle, 

Irrigation Work, Kanpur, to 

CWC for F.P.Z 

03 Months 

Demarcation 

Process 

 03 

Months 

 

(Elaboration: The Government of Uttar Pradesh has issued a notification declaring 

certain areas along the Ganga as flood plain zones, with pillars demarcating a “no 

development zone” and a separate “regulatory zone.” For Pandu River, letters have 

been sent to the Central Water Commission regarding demarcation, expected to be 

completed within three months.) 

 

BIOMEDICAL WASTE MANAGEMENT 

18. Status of Health Care Facilities, Biomedical Waste generation, and Common 

BioMedical Waste Treatment Facilities (CBWTF) in Kanpur is given in tabular 

form below. The Regional Officer, UPPCB Kanpur (vide letter No. 2215/Sa-

26/25, dated 29.01.2025) has provided these details (filed herewith and marked as 

Annexure No. — 3): 

Action 

Points 
Situation/Gaps Status 

Biomedical 

Waste 

No. of Health 

Care Facilities 
1597 (961 Bedded + 636 Non-bedded) 

 No. of Beds 21,496 

 Total BMW 

Generated 
5691.25 Kg/Day 

Additional Total BMW 2076.85 TPA 
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Action 

Points 
Situation/Gaps Status 

Data Needs treated (TPA) 

 Total Untreated 

BMW (TPA) 
Nil 

 No. of CBWTF 

members 
1597 

 No. of CBWTF in 

district 

02 (M/s WILLWORLD ENVIRONMENTAL, Village-

Chaudharipur, Mandhana Bithoor Rd., Tehsil-Bilhaur, Kanpur 

Nagar & M/s MEDICAL POLLUTION CONTROL 

COMMITTEE, 148 Bhailamau, Bhimsen Rd., Bhaunti, 

Kanpur Nagar) 

 Illegal disposal 

sites / sources 
None 

(Elaboration: There are 1597 healthcare facilities in total, comprising 961 bedded 

and 636 non-bedded. The daily Biomedical Waste (BMW) generation is 5691.25 

kg. Two common treatment facilities (CBWTFs) serve the district, and no illegal 

biomedical waste disposal sites have been identified.) 

 

Other Information: 

 

Water Quality of River Ganga  

 

 
 

Summary of Hazardous waste generating Industries 

• Total Nos.HZW Industries : 458 

• Daily effluent discharge : 15.26 MLD (Approx)  

District Location 
Date of Sample 

Collection and testing 
pH

DO 

(mg/lt)

BOD 

(mg/lt)

FC 

(mpn/10

0 ml)

Faecal 

Streptococci 

(FS) mpn/100 

ml

Criteria Median Values 

Primary Water 

Quality Criteria 

Notified for Outdoor 

Bathing

6.5-8.5
≥5mg/l

t

≤3mg/l

t

≤2500 

mpn/10

0 ml

≤500 

mpn/100 ml

Ganga Upstream (Bithoor) 08.01.2025 8.46 10.4 2.4 1700 0

Kanpur Downstream (Rajapur) 08.01.2024 8.35 9.8 3 1400 0
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• Treatment Facility : 02 nos. (20 MLD Capacity CETP, Jajmau for along 

with 900 KLD CCRU for tannery units and 1.55 MLD capacity CETP 

Rooma for textile units). 

 

Summary of Hotels 

• Total Nos. of Hotel : 142 

• Nos. of Hotel not located/Do not exist/closed: 73 

• Total Nos. of 61 hotels which are having CTO (Air/Water) issued by 

UPPCB. 

 

Note: The Treated effluent generated from the hotels in drained into ULB Drains, 

which ULB Drain are conncted to 130 MLD, 43 MLD STPs and 27 MLD (Old 

CETP Using as STP) at the Jajmau , 30 MLD Panka, 210 MLD Bingawan, 42 MLD 

Sajari. 

 

19.In light of the above submissions and ongoing compliance efforts, it is humbly 

submitted that all the concerned authorities—including the departments overseeing 

the sewage treatment, municipal solid waste management, biomedical waste 

management, and flood plain demarcation—are collectively striving to fulfill the 

directions of the Hon’ble National Green Tribunal. All measures and action plans, 

as detailed herein, reflect the commitment to environmental conservation and 

public health protection. 

 

20.Furthermore, the District Magistrate, Kanpur Nagar, stands ever vigilant and 

proactive, ensuring that the directives issued by the Hon’ble NGT are strictly 

implemented without delay or dilution. The District Administration remains on its 

toes to undertake all necessary steps for the betterment of the environment and 
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the welfare of the society, thus upholding the spirit and purpose of the Hon’ble 

Tribunal’s orders. 

Through 

 

Date: 09.02.2025                        

Place: New Delhi 

PRIYANKA SWAMI 

ADVOCATE 

Counsel for STATE, Uttar Pradesh 

F-13, JANGPURA, NEW DELHI 110014 

E-mail:advpriyankaswami@gmail.com 
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M.C. Mehta 

Original Application No. 200/2014 (L.A. No. 340/2022, M.A. Nos.872/2018, 
875/2014 & 480/2018) 

Union of India & Ors. 

BEFORE THE NATIONAL GREEN TRIBUNAL 

VK. Upadhayay 
Advosate Kanpur Nagar (UP.) ) 

PRINCIPAL BENCH, NEW DELHI 

Beqd No. &552 

I, JITENDRA PRATAP SINGH aged about 53 years s/o SUKHENDRA PAL 
SINGH is presently posted as DISTRICT MAGISTRATE having office at 
KANPUR NAGAR, UTTAR PRADESH. 

Versus 

1. That I am posted as stated above and well conversant with the facts of the 

OTA Resent case and as such competent to swear this affidavit on behalf of the 
Dstrict Magistrate KANPUR NAGAR before this Tribunal. 

AFFIDAVIT 

EROMshuctions. 

Applicant 

Respondent(s) 

E DL 09/8/28 That/ the accompanying Affidavit has been drafted by our counsel upon my 

3. That the contents of the accompanying Affidavit are true and correct and the 

knowledge has been derived from official records and nothing material has 
been concealed therefrom. 

13.0 2.2026 

DEPONENT 
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VERIFICATION 

Verified on solemn affirmation at KANPUR NAGAR on 13 FEBRUARY, 
THURSDAY of 2025, that the contents of the foregoing affidavit are true and 
correct to the best of my knowledge and no part of it is false and nothing material 
has been concealed therefrom. 

K0TAR 
(VK. Upadhsyey 

Advosate 

(. No. 332 ) 
aDt. 0B/06/2928 

COVT. 
ert!ied that this documerki 

preeertRd befre me today 
Shri....ya... 
who s Stdenifed by rl.... 
vertied por identification. 
Hono Attested 
Virorndra Kunar Upadhyay 

Notary Govt. of Inda 
Kenpur Nagar (U.R 

1 3-02 202s 

DÉPONENT 
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